IN THE HIGH COURT OF

ORISSA,CUTTACK

Institution of Applications for issue of Certified
Copies.

Report on

:11-02-2020

Date

11.02.2020

c.Cc

Applied For

Other
Docum
ent

WP (C) - (Se
. |14049/ |11.02. 827,20 |PITAMBER ¢ o, |COURT |order Dtd. at
2020 020 16 JENA "~ INO. 8 [2020-02-07 No-
)
(Se
WP (C) - COURT
14050/ |11.02. Order Dtd. at
2 15020 lo20 3306/2 |S. C. DASH |c.0. |NO. 2020-02-07 No—
020 22 :
B WP (C) - [M/S.JYOTT COURT (Se
14051/ |11.02. y Order Dtd. at
3 Loso oo 3018/2 PRAKASH C.0. [NO. 2020-02-07 No-
020 NAYAK 22 )O
- ARBA- |NARENDRA COURT (Se
14052/ |11.02. Order Dtd. at
4 5020 lo2o 30/201 KUMAR C.0. |NO. 2020-02-07 No—
0 NAYAK 22 :
T (Se
ARBA- COURT
14053/ |111.02. Order Dtd. at
5 Lo20  loz2o 30/201 K. SAHOO C.0. [NO. 2020-02-07 No-
0 22
)
WP (C) - COURT (Se
6 14054/ |11.02. 4310/2 SATYAJIT c.o. lIno Order Dtd. at
2020 020 SAMAL e : 2020-02-10 No-
020 22 :
- WP (C) - COURT (Se
- 14055/ |11.02. 3005/2 M/S.K.C.MA c.o. ko Order Dtd. at
2020 020 JHI T : 2020-02-06 No-
020 19 :
B WP (C) - COURT (Se
g 14056/ |11.02. 3004/2 M/S.K.C.MA c.o. lIno Order Dtd. at
2020 020 JHI e : 2020-02-06 No-
020 19 )
;;_14057/ 11.02.2 [wp(c)- |s. GENE Order Dtd. WRIT |(Se
2020 020 518/20 |CHOUDHURY |RAL 2015-02-13 BRANC |at




10

11

12

13

14

15

16

17

18

19

20

21

04 H-7  [No-

44)

WP (C) - COURT (Se

14058/ |11.02.2 3911/2 M/S.ASHOK c N Order Dtd. at

2020 (020 KUMAR ROUT |~ . 2020-02-07 No-
020 19

44)

WP (C) - COURT (Se

14059/ [11.02.2 3920/2 M/S.ASHOK c NG Order Dtd. at

2020 (020 KUMAR ROUT |~ : 2020-02-07 No-
020 19

44)

WP (C) - COURT (Se

14060/ |11.02.2 3913/2 M/S.ASHOK c N Order Dtd. at

2020 (020 KUMAR ROUT |~ . 2020-02-07 No-
020 19

44)

COPET- COURT (Se

14061/ (11.02.2 42/200 |8 K DAS c NO. 3 Order Dtd. at

2020 (020 : : 2020-02-07 No-

3 OLD

44)

WP (C) - COURT (Se

14062/ |11.02.2 3916/2 M/S.ASHOK c N Order Dtd. at

2020 (020 KUMAR ROUT |~ : 2020-02-07 No-
020 19

44)

WP (C) - COURT (Se

14063/ (11.02.2 3918/2 M/S. ASHOK c NG Order Dtd. at

2020 1020 KUMAR ROUT |~ : 2020-02-07 No-
020 19

44)

WP (C) - COURT (Se

14064/ |11.02.2 3921/2 M/S.ASHOK c NO Order Dtd. at

2020 (020 KUMAR ROUT |~ : 2020-02-07 No-
020 19

44)

_ (Se

14065/ |11.02.2 ?§é§>2 P. K. - ;gURT Order Dtd. at

2020 1020 MATLICK : : 2020-02-07 No-
020 19

44)

_ (Se

14066/ |11.02.2 fgé§>2 e k. RoUT lc ;gURT Order Dtd. at

2020 (020 - R : : 2020-02-07 No-
020 19

44)

_ (Se

14067/ |11.02.2 ?59(?/2 DURGA c EgURT Order Dtd. at

2020 1020 MTSHRA : : 2020-02-07 No-
020 19

44)

_ (Se

14068/ |11.02.2 §§é§>2 e . RoUT lc ;gURT Order Dtd. at

2020 (020 - R : : 2020-02-07 No-
020 19

44)

WP (C) - COURT (Se

14069/ |11.02.2 4196/2 DURGA c O Order Dtd. at

2020 1020 MTSHRA : : 2020-02-07 No-
020 19

44)

2214070/ [11.02.2 [wp(C) - [DURGA lc.0. |cOURT |order Dtd. (Se




23

24

25

26

27

28

29

30

31

32

33

34

2020 020 4195/2 |[MISHRA NO. 2020-02-07 at
020 19 No-
44)
WP (C) - COURT (Se
14071/ |11.02. 4398/2 M/S.ASHOK c.o. lIno Order Dtd. at
2020 020 KUMAR ROUT |[~°7° : 2020-02-07 No-
020 19
44)
(Se
WP (C) - COURT
14072/ (11.02. Order Dtd. at
5020 lozo 4228/2 |B. MOHANTY [C.O. [NO. 2020-02-07 No-
003 22
44)
_ (Se
14073/ |11.02. fgég}z M. R. co ;gURT Order Dtd. at
2020 020 MALLA t : 2020-02-07 No-
003 22
44)
WP (C) - COURT (Se
14074/ (11.02. 42282 PITABAS c.o. Ino Order Dtd. at
2020 020 NAYAK T : 2020-02-07 No-
003 22
44)
_ (Se
14075/ (11.02. ?Zé;}z P. K. c.0 ;gURT Order Dtd. at
2020 020 BARIK t : 2020-02-07 No-
020 19
44)
_ (Se
14076/ |11.02. ?féj>2 DURGA c.0 EgURT Order Dtd. at
2020 020 MISHRA U : 2020-02-07 No-
020 19
44)
_ (Se
14077/ (11.02. giég;z P. K. c.0 ;gURT Order Dtd. at
2020 020 BARIK t : 2020-02-07 No-
020 19
44)
TRPCRL (Se
14078/ |11.02. - P. K. GENE Order Dtd. at
2020 020 61/201 MOHANTY RAL 2019-12-19 No-
8 44)
_ (Se
14079/ |11.02. Z§é§>2 DURGA <o Order Dtd. at
2020 020 MISHRA t 2020-02-07 No-
020
44)
_ (Se
14080/ |11.02. ?ig42/ P. K. GENE Order Dtd. gii;c at
2020 020 MOHANTY RAL 2009-04-15 No-
1999 H-7
44)
_ (Se
14081/ (11.02. giig;z P. K. c.0 ;gURT Order Dtd. at
2020 020 BARIK e : 2020-02-07 No-
020 19
44)
_ (Se
14082/ |11.02. ?5;8}2 DURGA c.0 ;gURT Order Dtd. at
2020 020 020 MISHRA T 19‘ 2020-02-07 No-

44)




35

36

37

38

39

40

41

42

43

44

45

46

47

WP (C) -

COURT

(Se

14083/ (11.02. P. K. Order Dtd. at
2020 020 3416/2 |pap1x €.0. NO- 15020-02-07 No-
020 19
44)
_ (Se
14084/ (11.02. fiég}z DURGA c.o ;gURT Order Dtd. at
2020 020 MISHRA e . 2020-02-07 No-
020 19
44)
_ (Se
14085/ |11.02. ?z£§>2 P. K. c.0 EgURT Order Dtd. at
2020 020 BARTK e : 2020-02-07 No-
020 19
44)
WP (C) - COURT (Se
14086/ |11.02. 2653/ M/S.K.C.MA c.o. ko Order Dtd. at
2020 (020 JHI Ve : 2020-02-06 No-
020 19
44)
WP (C) - COURT (Se
14087/ |11.02. 3003/2 M/S.K.C.MA c.o. lIno Order Dtd. at
2020 020 JHT e : 2020-02-06 No-
020 19
44)
WP (C) - Order Dtd. (Se
14088/ |11.02.2 |, "> |S. RANJIT GENE 2020-02- at
2020 020 ADV. RATL 05Petition, A No-
020
nnexure, 44)
_ (Se
14089/ |11.02. ?§£§>2 DURGA c.0 Order Dtd. at
2020 020 MTSHRA e 2020-02-07 No-
020
44)
_ (Se
14090/ [11.02. ‘gl(s)m DURGA <o Order Dtd. at
2020 020 MTSHRA e 2020-02-07 No-
020
44)
(Se
WP (C) - WRIT
14091/ 111.02.2 111005/ b k. gEna |CENE Entire Order BrANC 2T
2020 020 RAT No-
2017 H-10
54)
_ (Se
14092/ (11.02. ?§£§>2 DURGA c.0 Order Dtd. at
2020 020 MTSHRA e 2020-02-07 No-
020
54)
_ (Se
14093/ |11.02. 2555}2 DURGA co Order Dtd. at
2020 020 MISHRA e 2020-02-07 No-
020
54)
(Se
WP (C) - WRIT
14094/ |11.02. GENE Order Dtd. at
2020 020 2826/2 ID. K. JENA |p, 7 2011-09-28 BRANC yo-
010 H-3
13)
14095/ [11.02. ‘gég)/; DURGA - Order Dtd. (ie
2020 020 050 MISHRA e 2020-02-07 ;o_




| | i)
(Se
WP (C) -
14096/ (11.02. GENE Order Dtd. at
48 15020 020 14574/ D. K. JENA |p,p 2020-02-04 No-
2016
13)
- _ (Se
49 14097/ |11.02. §§é§>2 DURGA co Order Dtd. at
2020  |020 MISHRA e 2020-02-07 No-
020
13)
- _ (Se
50 14098/ |11.02. ?§é§>2 P. K. c.0 EgURT Order Dtd. at
2020 020 MOHANTY e : 2020-02-07 No-
020 19
13)
- _ (Se
oq [14099/ [11.02. ?gég>2 ASHOK <o ;gURT Order Dtd. at
2020  |020 KUMAR ROUT |~ 7" : 2020-02-07 No-
020 19
13)
B BLAPL- COURT (Se
14100/ |11.02. Order Dtd. at
52 5050|020 9246/2 [R. C. ROUT |Cc.O. [NO. 5020-02-07 oo
019 23
13)
- WP (C) - COURT (Se
53 14101/ |11.02. 42032 DURGA c.o. Ino Order Dtd. at
2020  |020 MISHRA e : 2020-02-07 No-
020 23
13)
- _ (Se
54 14102/ |11.02. ?gé§>2 DURGA c.0 ;gURT Order Dtd. at
2020 020 MISHRA e : 2020-02-07 No-
020 23
13)
- _ (Se
55 [14103/ [11.02. ggégé/ P. K. < o [COURT lorder Dtd. at
2020 020 MOHANTY ¥+ INO. 9 |2020-02-07 No-
2019
13)
- _ (Se
56 14104/ |11.02. ?552}2 P. K. c.0 ;gURT Order Dtd. at
2020 020 MOHANTY e : 2020-02-07 No-
020 19
13)
- _ (Se
o [14105/ [11.02. Ziég>2 H. K. <o ;gURT Order Dtd. at
2020 020 MALLICK - : 2020-02-07 No-
020 19
13)
- _ (Se
58 14106/ |11.02. §§é§>2 DURGA co ;gURT Order Dtd. at
2020  |020 MISHRA e : 2020-02-07 No-
020 19
13)
- _ (Se
59 14107/ (11.02. ?342)/20 P. K. c.0 ;gURT Order Dtd. at
2020 020 MOHANTY e : 2020-02-07 No-
20 24
13)
25'14108/ 11.02.2 [wp(c)- |purcGa ¢ 0. |COURT [Order Dtd. (Se
2020 020 4183/2 |MISHRA Y+ INO. 8 |2020-02-07 at




61

62

63

64

65

66

67

68

69

70

71

72

020 No-
13)
(Se
14109/ |11.02.2 ?553}2 H. K. c.0 EgURT Order Dtd. at
2020 020 MALLICK T : 2020-02-07 No-
020 19
13)
WP (C) - COURT (Se
14110/ (11.02.2 41852 DURGA c.o. o Order Dtd. at
2020 020 MISHRA Y : 2020-02-07 No-
020 19
13)
_ (Se
14111/ |11.02.2 ?5;8}2 H. K. c.0 EgURT Order Dtd. at
2020 020 MALLICK T : 2020-02-07 No-
020 19
13)
_ (Se
14112/ (11.02.2 2751(?/2 H. K. c.0 ;gURT Order Dtd. at
2020 020 MALLICK Y : 2020-02-07 No-
020 19
13)
CRMIN |(Se
CRLMC-
14113/ |11.02.2 COURT |Order Dtd. AL at
2020 020 1972/2 |B K BEHERA |C.O. NO. 1 [2020-02-07 MISC- [No-
019
2 16)
CRMIN |(Se
14114/ |11.02.2 igg??z S s c.o. |COURT Order Dtd. AL at
2020 020 PATNAIK 7 INO. 1 |2020-02-07 MISC- |No-
019
2 16)
_ (Se
14115/ |11.02.2 f§£§>2 H. K. co ;gURT Order Dtd. at
2020 020 MALLICK Y : 2020-02-07 No-
020 19
16)
(Se
WP (C) - COURT
14116/ |11.02.2 Order Dtd. at
2020 020 2649/2 |[K.C.MAJHI |[C.O. |NO. 2020-02-06 No-
020 19
16)
WP (C) - COURT (Se
14117/ (11.02.2 2652/ M/S.K.C.MA c.o. o Order Dtd. at
2020 020 JHI Y : 2020-02-06 No-
020 19
16)
WP (C) - (Se
14118/ |11.02.2 20405/ TOFAN GENE Order Dtd. at
2020 020 PRADHAN RAL 2019-11-01 No-
2019
16)
CRIMC— CRMIN |(Se
14119/ |11.02.2 197272 NARENDRA c.o. |COURT Order Dtd. AL at
2020 020 KU NAYAK Y INO. 1 |2020-01-27 MISC- |No-
019
2 16)
WP (C) - COURT (Se
14120/ |11.02.2 2650/2 M/S.K.C.MA c.o. lIno Order Dtd. at
2020 020 JHI tY : 2020-02-06 No-
020 19
16)
173 [14121/ [11.02.2 [wP(C)- [K.C. MAJHI [C.O. |COURT |order Dtd. (Se




74

75

76

77

78

79

80

81

82

83

84

85

2020 020 2682/2 NO. 2020-02-06 at

020 19 No-

16)

WP (C) - COURT (Se

14122/ |11.02. 3414/2 JYOTISH R. O Order Dtd. at

2020 020 DAS : 2020-02-07 No-
020 19

16)

CRMIN |(Se

14123/ |11.02. ig??fz S s COURT |Order Dtd. AL at

2020  |020 PATNAIK NO. 1 [2020-02-07 MISC- [No-

019

2 16)

_ (Se

14124/ |11.02. giii}z P. K. ;gURT Order Dtd. at

2020 020 BARIK : 2020-02-07 No-
020 19

16)

WP (C) - COURT (Se

14125/ |11.02. 43322 JYOTISH R. NO Order Dtd. at

2020  |020 DAS © |2020-02-07 No-
020 19

16)

_ (Se

14126/ (11.02. ?gé;}z P. K. ;gURT Order Dtd. at

2020 020 BARIK : 2020-02-07 No-
020 19

16)

_ (Se

14127/ |11.02. ?§§§>2 P. K. EgURT Order Dtd. at

2020  |020 BARIK © |2020-02-07 No-
020 19

16)

_ (Se

14128/ (11.02. Z§§g>2 P. K. ;gURT Order Dtd. at

2020 020 BARIK : 2020-02-07 No-
020 19

16)

(Se

14129/ |11.02. ?5;2}2 P. K. ;gURT Order Dtd. at

2020  |020 BARIK © |2020-02-07 No-
020 19

16)

CRLMC- (Se

14130/ |11.02. 56/202 LOKANATH COURT |Order Dtd. at

2020 020 0 SAHOO NO. 1 |2020-02-10 No-

16)

_ (Se

14131/ |11.02. ?5;:}2 P. K. ;gURT Order Dtd. at

2020  |020 BARIK © |2020-02-07 No-
020 19

16)

CRLMC- |BINDU (Se

14132/ (11.02. 216/20 |SAGAR COURT |Order Dtd. at

2020 020 20 SWAIN NO. 1 |2020-02-10 No-

16)

_ (Se

14133/ |11.02. ?gé§>2 K.C. MAJHI ;gURT Order Dtd. at

2020 020 020 e 19' 2020-02-06 No-

16)




86

87

88

89

90

91

92

93

94

95

96

97

98

WP (C) -

COURT

(Se

14134/ |11.02. Order Dtd. at
2050|036 2684/2 [.C. MAJHI [c.0. NO.  [Z¢F PEC- o
020 19
16)
(Se
We (C) - COURT
14135/ |11.02. Order Dtd. at
5020 020 2685/2 |K.C. MAJHI |C.O. [NO. 2020-02-06 No-
020 19
16)
(Se
WP (C) -
14136/ |11.02. COURT |Order Dtd. at
2020|020 4139/2 IN. SAHOO  1C.O- v6 g |2020-02-06 No-
014
16)
CRIMI |(Se
14137/ [11.02.2 [chlE0 | e |GENE Order Dtd. NAL  |at
2020|020 . RAL 2020-02-06 MISC- |No-
19
1 2)
(se
CRLMC-
14138/ |11.02. COURT |Order Dtd. at
2020|020 190/20 IV K ROUT  1C-O- y6 "1 |2020-02-10 No-
20
2)
CRLMC- (Se
14139/ |11.02. 223/20 JANMEJAY c.0 COURT |Order Dtd. at
2020|020 - PARTDA O- Ino. 1 [2020-02-10 No-
2)
(Se
CRLMC-
14140/ |11.02. COURT |Order Dtd. at
2020 020 284/20 R N DASH  [C.0. o "1 12020-02-10 No-
20
2)
(se
CRLMC-
14141/ |11.02. COURT |Order Dtd. at
2020 020 314/20 (A KALASH  1C.0- o "1 15020-02-10 No-
20
2)
CRIMI |(Se
14142/ 11.02. ?RPCRL ASHUTOSH c.0 ;gURg Order Dtd. NAL at
2020|020 2 /2016 MOHANTY oon © |2020-02-07 MISC- |No-
1 2)
ABLAPL (Se
14143/ |11.02.2 |- COURT |Order Dtd. at
2020 020 670/20 |° K SINGH 1C-0- o "1 12020-02-05 No-
20 2)
(Se
CRLMC-
14144/ |11.02. COURT |Order Dtd. at
2020 020 164/20 N K ROUT  [C.0. g6 " 12020-02-03 No-
20
2)
ABLAPL (Se
14145/ (11.02.2 |- BALARAM c.0 EgURg Order Dtd. at
2020 020 1081/2 |SINGH 0. N9 2 9020-02-07 No-
OLD
020 2)
14146/ [11.02.2 PPPAFR IR ¢ c o EgURg Order Dtd. ;ie
2020 020 086/ MOHARANA oon 2 12020-02-07 o




N 20 | B
(Se
CcMP- COURT
14147/ (11.02. Order Dtd. at
99 5020 |02 37/202 |G K SAHOO |C.O. |NO. 2020-02-0¢ oo
0 24
2)
[ ABLAPL (Se
COURT
101{14148/ |11.02. - Order Dtd. at
0 12020 1020 107g/2 [ K MISHRA |C.O. gfb 2 12020-02-07 No-
020 2)
[ _ (Se
101{14149/ |11.02. ?742/20 B c.0 ;gURT Order Dtd. at
1 |2020 020 MOHAPATRA e : 2020-02-04 No-
16 24
2)
N CMP- COURT (Se
10 14150/ |11.02.2 |75, o [TRILOCHAN |, o | Order Dtd. at
2 |2020 020 BAG e : 2020-02-04 No-
16 24
2)
[ CRMIN |(Se
1014151/ |11.02. §§§§32 A BEHERA c.0 ;gURT Order Dtd. AL at
3 [2020 020 e : 2020-02-10 MISC- |No-
016 10
2 13)
[ CRIMI |(Se
1014152/ |11.02. ?22520 n sEmERa lc.o ;gURT Order Dtd. NAL  at
4 |2020 020 e : 2020-02-10 MISC- |No-
17 10
3 3)
[ WP (C) - Order Dtd. (Se
1014153/ |11.02. 19827/ G. C. GENE 2020-01- at
5 2020 (020 BARTK RAL 06Petition, A No-
2017
nnexure, 3)
[ CRIMI |(Se
10 14154/ |11.02. ?g?§32 n sEmERa lc.o ;gURT Order Dtd. NAL  at
6 [2020 |020 - : 2020-02-10 MISC- |No-
017 10
1 2)
[ (Se
CMP- COURT
101{14155/ |11.02. Order Dtd. at
= ozo” loze 1453/2 |M M PANDA |C.O. |NO. 902020204 No-
019 24
2)
R _ (Se
1014156/ |11.02. ?145/20 © b xam <o ;gURT Order Dtd. at
8 [2020 020 - : 2020-02-07 No-
20 24
2)
[ CRIMI |(Se
1014157/ |11.02. S???zo K K JENA co ;gURT Order Dtd. NAL at
9 [2020 |020 - . 2020-02-10 APPEA No-
16 22
L 4)
B BLAPL- (Se
1114158/ |11.02.2 | [0/~ |SAMIR ¢ o, |COURT |Order Dtd. at
0 [2020 020 20 BARIK Y+ N0, 8 |2020-02-07 No-
4)
11[14159/ [11.02.2 [sa- B N ¢ 0. |COURT [Order Dtd. (Se
1 |2020 020 296/19 |SARANGI -~ No. 2020-02-06 at




- 94 17 No-
4)
[ (Se
1114160/ |11.02.2 ?{2520 B. DAS c COURT at
2 |2020 |020 . Y+ lNo. 8 No-
20
4)
B WP (C) - COURT wriT | (5€
11 [14161/ [11.02.2 |35 0 | 0 o | . Order Dtd. reanc |3t
3 12020 1020 : : 2020-02-10 No-
020 24 H-4
17)
[ ABLAPL (Se
1114162/ (11.02.2 |- COURT |Order Dtd. at
4 2020 |020 12682 |SBRAT DASH C.0. Iy =~ 5 15020-02-07 No-
020 17)
N WP (C) - COURT wrrr | (5€
11114163/ |11.02.2 Order Dtd. at
5 12020 020 4748/2 |R K BARIK [C. NO. 2020-02-10 BRANC |~
020 24 H-4
46)
[ ABLAPL (Se
1114164/ (11.02.2 |- R. K. c COURT |Order Dtd. at
6 2020 1020 1249/2 [MALLICK Y+ N0, 8 [2020-02-07 No-
020 46)
[ ABLAPL (Se
1114165/ |11.02.2 |- COURT |Order Dtd. at
7 2020 |020 1251/ [SARAT DASH |C.O. 0y " g 15020-02-07 No-
020 46)
[ S
1114166/ |11.02.2 Vfgé?l} ® ¥ DEHURI |c COURT |Order Dtd. a(lte
8 12020 1020 Y+ N0, 1 [2020-02-10 No-
2019
46)
[ ABLAPL (Se
1114167/ 11.02.2 |- SOMANATH |, COURT |0rder Dtd. at
9 12020 020 1255/2 |BARDHAN Y+ INO. 8 |2020-02-14 No-
020 46)
R _ (Se
1214168/ 111.02.2 rgés)/z ok sualn o ;gURT Order Dtd. at
0 12020 1020 : : 2020-02-07 No-
020 24
46)
[ ABLAPL (Se
1214169/ [11.02.2 |- ;gﬁggA c COURT |Order Dtd. at
1 2020 o020 1262/2 | ~oio Y+ INO. 8 |2020-02-07 No-
020 46)
1214170/ |11.02.2 ["E(C)- COURT |Order Dtd a(nfe
2 12020  |020 4337/2 |U P BAG C-0- No. 7 12020-02-06 No-
020
46)
[ (Se
1214171/ |11.02.2 ?gé%o B. C. . ;gURT Order Dtd. at
3 2020 020 PANDA : : 2020-02-05 No-
20 24
46)
1214172/ [11.02.2 [WP(C)- [R K BARIK [C.O. |COURT |Order Dtd. WRIT |(Se




2020 020 4750/2 NO. 2020-02-10 BRANC |at
020 24 H-4 No-
406)
_ (Se
14173/ |11.02. Vl\”;(gS;O S. K. c.0 ;gURT Order Dtd. at
2020 020 MOHANTY U : 2020-02-05 No-
20 24
46)
_ (Se
14174/ |11.02. ?i?/ZO M. R. c.0 ;gURT Order Dtd. at
2020 020 BARIK e : 2020-02-06 No-
19 24
406)
_ (Se
14175/ |11.02. 2”27(;)9/ 5. XK. PATI lc.o IC\:ISURT Order Dtd. at
2020 020 T T : 2020-02-10 No-
2017 17
46)
WP (C) - |JYOTT COURT (Se
14176/ |11.02. Order Dtd. at
2020 020 3948/2 RANJAN C.0. [NO. 2020-02-07 No—
020 SAHOO 24
406)
WP (C) - |[M/S.ASHOK COURT (Se
14177/ |11.02. . Order Dtd. at
5020 020 4316/2 |KUMAR C.0. |NO. 2020-02-07 No—
020 SARANGI 24 42)
_ (Se
14178/ |11.02. Vfgég% P. K. c.0 EgURT Order Dtd. at
2020 020 BEHERA U : 2020-02-06 No-
020 24
406)
_ (Se
14179/ |11.02. ?53((6:)/2 P. R. c.0 ;gURT Order Dtd. at
2020 020 SWAIN T : 2020-02-06 No-
004 24
46)
(Se
14180/ |11.02. Clihélg/u) B c.0 ;gURT Order Dtd. at
2020 020 MOHAPATRA U : 2020-02-04 No-
16 24
46)
ARBA- COURT (Se
14181/ |11.02. 37/201 M. M. c.o. Ino Order Dtd. at
2020 020 SATAPATHY T : 2020-02-07 No-
9 24
46)
_ (Se
14182/ |11.02. Clihélg/u) T BAG c.0 ;gURT Order Dtd. at
2020 020 U : 2020-02-04 No-
16 24
46)
(Se
WP (C) -
14183/ |11.02. GENE Order Dtd. at
2020 020 1224/2 M. JATI RAL 2020-02-05 No-
018
46)
_ (Se
14184/ |11.02. ?gég)m P. R. c.0 ;gURT Order Dtd. at
2020 020 020 NAYAK U 24' 2020-02-07 No-

46)




WP (C) -

COURT

(Se

14185/ |11.02. BRUNDABAN Order Dtd. at
2020 020 4231/2 |\ 0avak €.0. [NO- 15020-02-07 No-
020 24
46)
WP (C) - COURT (Se
14186/ |11.02. 42312 BRUNDABAN c.o. Ino Order Dtd. at
2020 (020 NAYAK D : 2020-02-07 No-
020 24
46)
(Se
WP (C) - WRIT
14187/ |11.02. GENE Order Dtd. at
2020 020 524/20 |J. SRAHOO  |pp 2012-10-04 BRANC yo-
12 H-3
13)
_ (Se
14188/ [11.02. ggé§>2 B. C. <o Order Dtd. at
2020 (020 PANDA e 2020-02-05 No-
020
13)
(Se
14189/ |11.02. ?gé§>2 S. K. c.0 Order Dtd. at
2020 (020 MOHANTY Ve 2020-02-05 No-
020
13)
ABLAPL (Se
14190/ (11.02. - GENE Order Dtd. at
2020 020 19512, (B NAYAK pap 2020-01-21 No-
2019 13)
(Se
WP (C) -
14191/ |11.02. COURT |Order Dtd. at
2020 020 17781/ 13. M. ROUT |C.0. 05" g 5020-02-07 No-
2018
13)
(Se
CMP- COURT
14192/ (11.02. Order Dtd. at
5020 lozo 130/20 [P K ROUT C.0. [NO. 2020-02-04 No-
16 24
13)
(Se
WP (C) - WRIT
14193/ |11.02. GENE Order Dtd. at
2020 020 8580/2 |J. SAHOO o,y 2013-07-02 BRANC |6
011 H-1
2)
_ (Se
14194/ (11.02. §¥5/20 B c.0 ;gURT Order Dtd. at
2020 1020 MOHAPATRA Ve . 2020-02-04 No-
16 24
2)
_ (Se
14195/ |11.02. 525/20 T BAG co ;gURT Order Dtd. at
2020  |020 O . 2020-02-04 No-
16 24
2)
_ (Se
14196/ |11.02. Z?g%o B. SINGH GENE Order Dtd. at
2020 (020 : RAT 2020-01-06 No-
19
2)
14197/ [11.02. ?géig; R. C. GENE Order Dtd. giigc (ie
2020 (020 MATLLICK RAT 2019-12-19 a
2016 H-2  No-




| | a5)
_ (Se
1514198/ |11.02. Z§5202 & bas c o EgURT Order Dtd. at
0 [2020 o020 Ve . 2020-02-07 No-
0 24
45)
[ CRLREV (Se
1514199/ |11.02. - PRAMOD GENE Order Dtd. at
1 [2020 |020 848/20 KUMAR JENA |[RAL 2020-02-03 No-
19 45)
T ABLAPL (Se
COURT
151(14200/ |11.02. - Order Dtd. at
2 12020 |020 1089/2 (B K SAHOO |C.O. ggf) 2 12020-02-07 No-
020 45)
N WA- JYOTT COURT (Se
15/14201/ |11.02. Order Dtd. at
3 12020 020 640/20 |RANJAN C.0. |NO. 2020-02-07 No-
19 SAHOO 19 ©
45)
___ ABLAPL (Se
1514202/ |11.02. - P K c.0 ;gURg Order Dtd. at
4 2020 020 1090/2 MOHANTY oLy [2020-02-07 No-
020 45)
[ ABLAPL (Se
COURT
15/14203/ |11.02. - Order Dtd. at
5 12020 1020 10742 [A ¥ BUDHIA |C.O. gfb 2 12020-02-07 No-
020 45)
[ ABLAPL (Se
1514204/ |11.02. - BALARAM c.0 ;gURg Order Dtd. at
6 12020 020 1077/2 |SINGH oLy [2020-02-07 No-
020 45)
T ABLAPL (Se
1514205/ |11.02.2 |- & DALAT <o ;gURg Order Dtd. at
7 |2020 020 1092/2 U lonn  [2020-02-07 No-
020 45)
[ ABLAPL (Se
151|14206/ |11.02. - S K JENA c.0 ;gURg Order Dtd. at
8 [2020 020 1093/2 oLy [2020-02-07 No-
020 45)
T ABLAPL (Se
1514207/ |11.02.2 |- s 5 ;gURg Order Dtd. at
9 2020 020 1094/2 |PATTANAYAK |~°°° : 2020-02-07 No-
OLD
020 45)
[ ABLAPL (Se
1614208/ (11.02. - BALARAM co ;gURg Order Dtd. at
0 [2020 020 1095/2 |SINGH oLy [2020-02-07 No-
020 45)
T ABLAPL (Se
1614209/ |11.02.2 |- R ;gURg Order Dtd. at
1 2020 020 1096/2 oLy [2020-02-07 No-
020 45)
16[14210/ [11.02.2 [aBLAPL COURT |order Dtd. (Se
2 |2020 020 - S K BISWAL 1C.0- Iv5. 2 |2020-02-07 at




T 1101/2 OLD No-
020 45)
[ ABLAPL (Se
COURT
16114211/ |11.02.2 |- Order Dtd. at
3 2020 [020 1102/2 |° K MISHRA |C.O. ggf) 2 12020-02-07 No-
020 45)
[ ABLAPL (Se
1614212/ |11.02.2 |- A K c o ;gURg Order Dtd. at
4 12020 1020 1103/2 [MOHANTY oLy [2020-02-07 No-
020 45)
[ ABLAPL (Se
1614213/ 11.02.2 |- P C - ;gURg Order Dtd. at
5 2020 020 1104/2 MOHANTY oLy [2020-02-07 No-
020 45)
[ ABLAPL (Se
1614214/ |11.02.2 |- P C co ;gURg Order Dtd. at
6 12020 020 1105/2 [MOHARANA U lonn  [2020-02-07 No-
020 45)
[ ABLAPL (Se
COURT
161(14215/ |11.02.2 |- M K PANT c.o. No. 2 Order Dtd. at
7 12020 1020 1106/2 oLp | 2020-02-07 No-
020 45)
[ ABLAPL (Se
COURT
1614216/ |11.02.2 |- Order Dtd. at
8 [2020 020 1107/2 [F ¥ SINGH C.O. ggb 2 12020-02-07 No-
020 45)
CRLMC- CRIMI |(Se
16 (14217/ [11.02.2 | /-0 "" |PITABAS GENE Order Dtd. NAL  |at
9 2020 1020 NAYAK RAL 2019-03-18 MISC- |[No-
018
3 9)
[ ABLAPL (Se
17114218/ |11.02.2 |- T R DAS c o ;gURg Order Dtd. at
0 [2020 o020 1108/2 oLy [2020-02-07 No-
020 9)
[ ABLAPL (Se
17114219/ |11.02.2 |- T R DAS co ;gURg Order Dtd. at
1 2020 1020 1109/2 oLy [2020-02-07 No-
020 9)
[ ABLAPL (Se
COURT
17114220/ |111.02.2 |- Order Dtd. at
2 12020 |020 1111/2 (B ¥ SAHOO |C.O. ggf) 2 12020-02-07 No-
020 9)
[ ABLAPL (Se
COURT
17114221/ |11.02.2 |- Order Dtd. at
3 2020 [020 1112/2 |3 K PAPHE (G0 WO 2 15020-02-07 No-
020 9)
[ TRPCRL (Se
1714222/ (11.02.2 |- KIRTAN c.0 ;gURg Order Dtd. at
4 2020 020 90/201 |BADHET Ve . 2020-02-07 No-
OLD
9 9)
117 [14223/ [11.02.2 [WwP(C)- [ARUN KUMAR [C.O. [COURT |Order Dtd. WRIT |(Se




5 [2020 [020 4148/2 |JaTI NO. 2 [2020-02-07 BRANC |at
020 OLD H No-
(DIVI [103
SION |)
BENCH
)
(Se
WP (C) - COURT at
27 23234/ 52602'2 4555/2 |P K JENA  |C.O. [NO. 2 2§§§fogfg§ No-
020 OLD 103
)
(Se
WP (C) - at
1714225/ |11.02.2 GENE Order Dtd.
4217/2 |G.BARIK No-
7 [2020 |020 016 RAL 2020-02-04 103
)
(Se
1714226/ 11.02.2 2100 ls ® o, kX lorder pta. o
8 [2020 |020 920 SUNDARA 15 2020-02-10 103
)
(Se
WP (C) - COURT at
17 14227/ 111.02.2 Order Dtd.
3235/2 |P K NAYAK |C.0O. [NO. No-
9 12020 020 020 5 2020-02-10 103
)
(Se
WP (C) - at
1814228/ 11.02.2 GENE Order Dtd.
19104/ [U. P. BAG No-
0 [2020 020 50159 RAL 2019-12-17 103
)
(Se
1814229/ (11.02.2 ?gég}; TAPAN co ;gURT Order Dtd. ;z_
1 [2020 020 020 SWAIN s 2020-02-10 103
)
(Se
WP (C) - at
18114230/ |11.02.2 COURT |0rder Dtd.
17100/ |G SUNDARA (C.O. No-
2 |2020 |020 5014 NO. 8 |2020-01-14 103
)
(Se
WP (C) - COURT at
18(14231/ |11.02.2 Order Dtd.
3731/2 |P K MISHRA |C.0O. [NO. No-
3 [2020 |020 020 9 2020-02-10 103
)
(Se
WP (C) - at
1814232/ 11.02.2 COURT |Order Dtd.
4 2020 1020 866/20 |J R BEHERA |C.0. lir "5 |5050-02-10 No
20 103
)
118 14233/ [11.02.2 |wP(C)- [J R BEHERA [C.O. |COURT [order Dtd. | (Se




7|

2020 |o020 546/20 NO. 9 [2020-02-10 at
20 No-
103
)
(Se
CHIEF
OTAPT,- at
14234/ |11.02. JUSTI |Order Dtd.
2020 020 é2/201 J R BEHERA CE'S 12020-02-10 Tg;
COURT )
(Se
14235/ [11.02. gsgg;; SUMANTA ;gURT Order Dtd. ;z_
2020 1020 050 DAS L5 2020-02-10 03
)
(Se
WP (C) - COURT at
23236/ 32602' 3894/2 |U CHHOTRAY NO. 2§§§f023f5 No-
020 19 103
)
(Se
14237/ [11.02. ?gég}; UMAKANTA ;gURT Order Dtd. ;z_
2020  |020 050 CHHOTRAY 1o 2020-02-10 03
)
(Se
WP (C) - COURT at
23238/ éééoz' 3890/2 |U CHHOTRAY NO. 2ESEEOSE?6 No-
020 19 103
)
(Se
14239/ 11.02.2 325" uMAKaNTA Fo Rt lorder Dtd. o
2020 1020 050 CHHOTRAY s 2020-02-10 03
)
WP (C) - COURT wriT | (5
14240/ |11.02. 4705/2 |B N SWATN NO Order Dtd. BRANC at
2020 1020 . 2020-02-10 No-
020 22 H-4
46)
_ (Se
14241/ (11.02. ?gég)/z TAPAN KU IC\:ISURT Order Dtd. at
2020  |020 BISWAL : 2020-02-10 No-
020 22
46)
WP (C) - COURT (Se
14242/ |11.02. 3884/2 LALATENDU O Order Dtd. at
2020 1020 SAMAT . 2020-02-10 No-
020 19
46)
WP (C) - COURT (Se
14243/ (11.02. 3885/2 LALATENDU NO Order Dtd. at
2020  |020 SAMAT, : 2020-02-10 No-
020 19
46)
14244/ [11.02.2 [wp(C)- [UMAKANTA COURT |Order Dtd. (Se
2020 (020 4275/2 |CHHOTRAY NO. 2020-02-10 at




- 020 19 No-
46)
[ (Se
1914245/ |11.02.2 ?zé§>2 s c pas le.o ;gURT Order Dtd. giigc at
7 |2020 020 : e : 2020-02-10 No-
020 22 H-3
13)
T (Se
WP (C)- M/S. COURT
ég 23236/ (1);(')02'2 3805/2 |[BIDHUBHUSA |C.0. |NO. %ggfogffé ;t_
020 N NAYAK 19 ©
13)
- _ (Se
1914247/ |11.02.2 ?gé8>2 s ¢ past le.o ;gURT Order Dtd. at
9 [2020 |020 e : 2020-02-10 No-
020 19
13)
N _ (Se
2014248/ [11.02.2 ggé§>2 K C <o ;gURT Order Dtd. at
0 [2020 020 PRADHAN e : 2020-02-10 No-
020 19
13)
[ (Se
WP (C) - COURT
20114249/ 111.02.2 Order Dtd. at
T zoso . 1526 3999/2 |[B C PANDA [C.O. [NO. 902020210 Noo
020 19
13)
[ (Se
WP (C) - COURT
20114250/ |111.02.2 Order Dtd. at
> 2020 lo20 3903/2 |C R NAYAK |[C.O. [NO. 2020-02-10 No-
020 19
13)
[ (Se
WP (C) - COURT
20114251/ |11.02.2 Order Dtd. at
5 1o2o " lo2g 3933/2 |S S SAHOO |C.O. |NO. 902020210 oo
020 19
13)
2014252/ |11.02.2 [WE(C)—B. M. GENE Order Dtd WRIT éie
"Y4+% 128577/ |PRIYADRASH : BRANC
4 |2020 020 o013 |t RAT 2018-11-28 g5 |No-
11)
R _ (Se
20 (142537 11.02.2 fgé8>2 K C <o ;gURT Order Dtd. at
5 2020 1020 PRADHAN - : 2020-02-10 No-
020 19
11)
[ (Se
WP (C) - COURT
20114254/ 111.02.2 Order Dtd. at
= oo 1526 4002/2 |[K C PANDA [C.O. [NO. 5020-02-10 oo
020 19
11)
WP (C) - COURT (Se
20(14255/ 111.02.2 4024/2 H K c.o. Ino Order Dtd. at
7 12020 (020 TRIPATHY - : 2020-02-10 No-
020 19
11)
[ (Se
WP (C) - COURT
20114256/ |11.02.2 Order Dtd. at
s 12020 " lo2g 4007/2 |P N BEHERA |C.O0. |NO. 5020-02-10 oo
020 19
11)
12014257/ [11.02.2 [wP(C)- [K MOHANTY [C.O. [COURT |order Dtd. (Se




2020 020 4058/2 NO. 2020-02-10 at

020 19 No-

11)

_ (Se

14258/ |11.02. rﬁl(g)m TAPAN ;gURT Order Dtd. at

2020 020 SWAIN : 2020-02-10 No-
020 19

11)

_ (Se

14259/ (11.02. ggég;z S ¢ DASH ;gURT Order Dtd. at

2020 020 : 2020-02-10 No-
020 19

11)

_ (Se

14260/ |11.02. nggl(?/z P K ;gURT Order Dtd. at

2020 020 MOHANTY : 2020-02-10 No-
020 19

11)

_ (Se

14261/ (11.02. ?gig>2 P K ;gURT Order Dtd. at

2020 020 MOHANTY : 2020-02-10 No-
020 19

11)

_ (Se

14262/ (11.02. ?gég}z D K PANDA ;gURT Order Dtd. at

2020 020 : 2020-02-10 No-
020 19

11)

WP (C) - NANDA COURT (Se

14263/ |11.02. Order Dtd. at

2020 020 23446/ KISHORE NO- 15020-02-10 No-
2019 ROUT 19

11)

_ (Se

14264/ (11.02. ggég;z D K PANDA ;gURT Order Dtd. at

2020 020 : 2020-02-10 No-
020 19

11)

WP (C) - COURT (Se

14265/ |11.02. 1319/2 SACHINDRA O Order Dtd. at

2020 020 KANHAR : 2020-02-10 No-
020 19

11)

_ (Se

14266/ (11.02. ggég;z D K PANDA ;gURT Order Dtd. at

2020 020 : 2020-02-10 No-
020 19

11)

WP (C) — |NANDA COURT wriT | o€

14267/ |11.02. Order Dtd. at

2020 020 4519/2 |[KISHORE NO. 2020-02-10 BRANC |~

020 ROUT 22 H-2

45)

_ (Se

14268/ (11.02. ggég;z K C ;gURT Order Dtd. at

2020 020 PRADHAN : 2020-02-10 No-
020 19

45)

_ (Se

14269/ |11.02. ?géj}2 K C ;gURT Order Dtd. at

2020 020 020 PRADHAN 19‘ 2020-02-10 No-

45)




WP (C) -

COURT

(Se

14270/ (11.02. JANMEJAY Order Dtd. at
2020 020 1444/2 | ppR1DA MO 12020-02-10 No-
020 19
45)
_ (Se
14271/ |11.02. 2”;9(?/2 K C ;gURT Order Dtd. at
2020 020 PRADHAN ) 2020-02-10 No-
020 19
45)
WP (C) - |SHISHIR COURT (Se
14272/ |11.02. Order Dtd. at
2020 020 2979/2 |KUMAR MO 12020-02-10 No-
020 SWAIN 19
45)
_ (Se
14273/ (11.02. 256(2)/2 S ¢ DASH ;gURT Order Dtd. at
2020 020 ) 2020-02-10 No-
020 19
45)
CRIMI |(Se
14274/ |11.02. 252320 M/S.GEETAN ;gURT Order Dtd. NAL at
2020 020 JALI MAJHI ) 2020-02-10 APPEA [No-
17 22
L 2)
_ (Se
14275/ (11.02. Vggég)/z S ¢ DASH ;gURT Order Dtd. at
2020 020 ) 2020-02-10 No-
020 19
2)
_ (Se
14276/ |11.02. ?55(2)/2 R K BISOI ;gURT Order Dtd. at
2020 020 ) 2020-02-10 No-
020 19
2)
ABLAPL (Se
14277/ (11.02. - N COURT |Order Dtd. at
2020 020 1217/2 |MOHAPATRA NO. 1 [2020-02-07 No-
020 2)
CRIMI |(Se
14278/ |11.02. g?ggsz B BEHERA ;gURT Order Dtd. NAL at
2020 020 ) 2020-02-10 MISC- [No-
018 10
3 12)
_ (Se
14279/ (11.02. 2\755(?/2 R K BISOI ;gURT Order Dtd. at
2020 020 ) 2020-02-10 No-
020 19
12)
CRIMI |(Se
14280/ |11.02. ggsgﬁl R. K. ;gURT Order Dtd. NAL at
2020 020 PANDA : 2020-02-10 APPEA [No-
7 22
L 5)
_ (Se
14281/ |11.02. ?ié§>2 A K EgURT Order Dtd. at
2020 020 MOHANTY ) 2020-02-10 No-
020 19
5)
14282/ [11.02. ?géj;; ° K BISOI EgURT Order Dtd. ;ie
2020 020 020 19 2020-02-10 No-




| | | 5)
WP (C) - COURT (Se
23(14283/ |11.02. 2448572 JYOTIRANJA |, |~ Order Dtd. at
5 12020 020 N SAHOO T : 2020-02-10 No-
020 19
5)
[ CRIMI |(Se
23114284/ |11.02. S???zo g;giiSH co COURT |Order Dtd. NAL at
6 (2020 020 Y INO. 5 |2020-02-10 APPEA |No-
18 KAR
L 5)
N WP (C) - COURT (Se
23114285/ |11.02. 44822 JYOTIRANJA c.o. lno Order Dtd. at
7 12020 020 N SAHOO T : 2020-02-10 No-
020 19
5)
N WP (C) - COURT (Se
2314286/ |11.02. 448372 JYOTIRANJA |, o |0 Order Dtd. at
8 |2020 020 N SAHOO Y : 2020-02-10 No-
020 19
5)
N WP (C) - COURT (Se
23114287/ |11.02. 44847 JYOTIRANJA c.o. lIno Order Dtd. at
9 [2020 020 N SAHOO T : 2020-02-10 No-
020 19
5)
N WP (C) - COURT (Se
2414288/ |11.02. 204172 KABITA co. Ino Order Dtd. at
0 |2020 020 PATRA c : 2020-02-10 No-
020 19
5)
- _ (Se
24114289/ |11.02. ?gé§>2 R K c.0 ;gURT Order Dtd. at
1 2020 020 PATNAIK T : 2020-02-10 No-
020 19
5)
B _ (Se
2414290/ |11.02. ggég;z K C c .o ;gURT Order Dtd. at
2 (2020 020 PRADHAN c : 2020-02-10 No-
020 19
5)
[ _ (Se
24114291/ |11.02. ?ié:}2 K K GENE Order Dtd. gii;c at
3 2020 020 MOHAPATRA |RAL 2010-03-10 No-
003 H-1
31)
[ (Se
WP (C) - COURT
24114292/ |111.02. Order Dtd. at
1 12020 lozo 19584/ |P. K. JENA |C.0. NO. 3 |/ 0.7 0 7 No-
2019 OLD
31)
[ _ (Se
24114293/ |11.02. ggég>2 K K GENE Order Dtd. gii;c at
5 12020 020 MOHANTY RAL 2010-03-10 No-
003 H-1 1)
[ TRPCRIL (Se
2414294/ |11.02.2 |- b JENA co ;gURg Order Dtd. at
6 (2020 020 91/201 | ° T : 2020-02-07 No-
OLD
5 1)
24[14295/ [11.02.2 [crRLMC- COURT |Order Dtd. (Se
7 12020 1020 115/20 |°B UDGATA €0 Iyh 5 12020-02-07 at




- 03 No-

1)

N WP (C) - (Se

24114296/ 111.02.2 4214/2 DURGA c.0 COURT |Order Dtd. at

8 2020 020 MISHRA ¥+ INO. 2 |2020-02-07 No-
020

1)

N WP (C) - (Se

24114297/ 111.02.2 42122 DURGA c.0 COURT |Order Dtd. at

9 [2020 |020 MISHRA ¥+ INO. 2 |2020-02-07 No-
020

1)

N WP (C) - (Se

25114298/ |111.02.2 4210/2 DURGA c.0 COURT |Order Dtd. at

0 2020 020 MISHRA ¥+ INO. 2 |2020-02-07 No-
020

1)

B WP (C) - (Se

25114299/ |111.02.2 42092 DURGA c.0 COURT |Order Dtd. at

1 2020 020 MISHRA ¥+ INO. 2 |2020-02-07 No-
020

1)

N WP (C) - (Se

25114300/ |11.02.2 42222 DURGA c.0 COURT |Order Dtd. at

2 2020 020 MISHRA Y+ INO. 2 |2020-02-07 No-
020

1)

- _ (Se

25114301/ [11.02.2 gggg% TOPHAN c o |PR Order Dtd. at

3 2020 (020 PRADHAN RN\ 2020-02-10 No-
019

1)

N CRLMC- (Se

25114302/ 111.02.2 170272 ASHUTOSH co DR Order Dtd. at

4 2020 020 MOHANTY M 2020-01-24 No-
019

1)

[ ABLAPL (Se

25114303/ |111.02.2 |- COURT |Order Dtd. at

5 2020 [020 11646, (& B MUDULL (C.0- Iy 1 15020-02-04 No-

2019 1)

25114304/ |11.02.2 we (C) - GENE Order Dtd a(nfe

6 2020 020 3056/2 |P.R.MISHRA |pp 2019-12-19 No-
015

1)

- _ (Se

25114305/ [11.02.2 255((1:)/2 o TENA GENE Order Dtd. at

7 12020 020 : RAL 2020-01-17 No-
019

1)

N WP (C) - (Se

25(14306/ |11.02.2 |jooc > |B.M.PRIYAD GENE Order Dtd. at

8 [2020 020 ARSHINI RAL 2020-02-06 No-
020

1)

N WP (C) - (Se

25114307/ |111.02.2 6149/2 GANESH GENE Order Dtd. at

9 [2020 020 SAHOO RAL 2019-07-02 No-
019

1)

12614308/ [11.02.2 [wP(C)- [M.K.PANDA [GENE lorder Dtd. WRIT |(Se




2020 020 18331/ RAL 2011-05-13 BRANC |at
2008 H-7 No-
48)
(Se
WP (C) -
14309/ |11.02. GENE Order Dtd. at
2020 020 18124/ [S.K.SAHOO RAL 2019-12-13 No-
2019
48)
_ (Se
14310/ (11.02. ggég;z R C BHOI c.0 ;gURT Order Dtd. at
2020 020 e : 2020-02-10 No-
020 19
48)
(Se
WP (C) -
14311/ |11.02. GENE Order Dtd. at
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)
WRIT
BRANC | (Se
WP (C) - H at
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)
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14403/ (11.02. 205/20 NIHAR c.o. o Order Dtd. at
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(Se
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(Se
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020 5)
DS/II/JEHANTA (Se
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2 12020  [020 1114/2 |MOHANTY U oin  [2020-02-07 No-
020 17)
[ WRIT
BRANC |(Se
3914441/ 11.02. ?gég;; B.N. .o, |COURT jorder Dtd. TDIVI ;z_
3 12020 1020 020 SHADANGT NO. 9 |2020-02-10 sion 1o
BENCH |)
)
(Se
WP (C) - at
3914442/ 11.02. GENE Order Dtd.
14563/ |A.K.SAHOO No-
4 12020 1020 013 RAL 2020-02-05 00
)
(Se
ABLAPL
3914443/ [11.02.2 |- B P c o ;gURg Order Dtd. ;z_
5 2020 (020 1113/2 [MOHANTY 0. Y- 2020-02-07
OLD 110
020
)
(Se
3914444/ |11.02. ?Zég}; B.N. < o. COURT lorder Dtd. ;z_
6 2020 1020 SHADANGT 2+ INo. 9 12020-02-10
020 110
)
ABLAPL CRIMI |(Se
39|14445/ [11.02.2 |- & N pasH  |GENE Order Dtd. NAL  at
7 12020  |020 16136/ | 0" RAL 2019-01-10 MISC- [No-
2018 1 8)
WP (C) - (Se
3914446/ (11.02. 9225 /2 B.N. c.0 COURT |Order Dtd. at
8 12020 1020 050 SHADANGT Y+ INO. 9 [2020-02-10 No-
8)
[ CRIMI |(Se
39(14447/ [11.02. S??ézo s. c o ;gURg Order Dtd. NAL  at
9 |2020 020 CHOUDHURY Sl b 2020-02-10 APPEA |No-
14 OLD . b




WP (C) -

(Se

14448/ (11.02. 2230/2 B.N. COURT |Order Dtd. at
2020 1020 SHADANGT NO. 9 [2020-02-10 No-
020
1)
ABLAPL (Se
14449/ |11.02.2 |- S. S. COURT |Order Dtd. at
2020 (020 1228/2 |PATRA NO. 1 [2020-02-07 No-
020 1)
ABLAPL (Se
14450/ |11.02.2 |- S.K.BHANJA COURT |Order Dtd. at
2020 (020 1275/2 |DEO NO. 8 [2020-02-07 No-
020 1)
WP (C) - (Se
14451/ (11.02. 41812 TAPAN COURT |Order Dtd. at
2020 (020 SWATN NO. 8 [2020-02-10 No-
020
1)
WP (C) - (Se
14452/ 11.02.2 [,- 5" |SATYAJIT COURT |Order Dtd. at
2020 (020 SAMAT NO. 8 [2020-02-10 No-
020
1)
WP (C) - (Se
14453/ |11.02. 42992 SATYAJIT COURT |Order Dtd. at
2020 (020 SAMAL NO. 8 [2020-02-10 No-
020
1)
WP (C) - (Se
14454/ |11.02.2 [,- 5~ |SATYAJIT COURT |Order Dtd. at
2020 (020 SAMAT NO. 8 [2020-02-10 No-
020
1)
_ (Se
14455/ (11.02. ?gégg/ D K PANDA ;gURT Order Dtd. at
2020 (020 : 2020-02-10 No-
2019 22
1)
_ (Se
14456/ |11.02. 2?;?}2 S.K. COURT |Order Dtd. at
2020 (020 BISWAL NO. 8 [2020-02-05 No-
013
1)
_ (Se
14457/ [11.02. ?gé§>2 ¢ o MATHI ;gURT Order Dtd. at
2020 1020 . 2020-02-06 No-
020 19
1)
(Se
WP (C) -
14458/ |11.02. COURT |Order Dtd. at
2020 020 6535/2 |8.K. SAHOO NO. 8 |2020-02-05 No-
013
1)
_ (Se
14459/ |11.02. 227(?/2 XK ¢ MAJHI ;gURT Order Dtd. at
2020 (020 . 2020-02-06 No-
020 19
1)
14460/ [11.02. ggéié; C R, NAYAK EgURT Order Dtd. ;ie
2020 (020 5019 s 2020-02-06 -




| | | 5
_ (Se
4114461/ |11.02. ?gé§>2 P ;gURT Order Dtd. at
3 [2020 020 : : 2020-02-06 No-
020 19
1)
[ (Se
WP (C) -
41 14462/ |11.02. COURT |Order Dtd. at
4 2020 1020 2454/2 1S.J. NANDA |C.O. 00 g 15020-02-10 No-
020
1)
WP (C) - (Se
41 14463/ |11.02. 3598/2 R. K. c COURT |Order Dtd. at
5 2020 (020 BARTK ¥+ INO. 8 |2020-02-06 No-
020
1)
- WP (C) - (Se
4114464/ 11.02.2 |302."  INTRANJAN | COURT |0Order Dtd. at
6 2020 020 MALLICK Y+ INo. 8 |2020-02-10 No-
020
1)
[ (Se
41 1|14465/ |11.02. 226(2)/2 x ¢ MAJHT o ;gURT Order Dtd. at
7 |2020 020 : : 2020-02-06 No-
020 19
1)
N _ (Se
4114466/ |11.02. giéi>2 R ;gURT Order Dtd. at
8 [2020 1020 : : 2020-02-06 No-
020 19
1)
- WP (C) - (Se
41 14467/ |11.02. 3322/ TOFAN c COURT |Order Dtd. at
9 [2020 |020 PRADHAN ¥+ INo. 8 |2020-02-10 No-
020
1)
[ (Se
WP (C) -
42114468/ |11.02. 24132 NIRANJAN c COURT |Order Dtd. at
0 [2020 020 MALLICK Y+ INo. 8 |2020-02-10 No-
020
1)
N _ (Se
42114469/ |11.02. 255(2)/2 x ¢ MAJHT o ;gURT Order Dtd. at
1 [2020 020 : : 2020-02-06 No-
020 19
1)
- WP (C) - M/S.SAHASR (Se
42114470/ 11.02.2 |3, 2000 [0 0 T . COURT |0Order Dtd. at
2 2020 020 050 NANDA NO. 8 |2020-02-07 T?_
N WP (C) - COURT (Se
42114471/ |11.02. 3712/2 TAPAN c NO Order Dtd. at
3 2020 020 SWAIN : . 2020-02-10 No-
020 22 1
N _ (Se
42 14472/ 111.02. ?gég>2 P ;gURT Order Dtd. at
4 [2020 020 : : 2020-02-06 No-
020 19
1)
4214473/ [11.02.2 [wp(C)- [M/s.ABHAYA - COURT |Order Dtd. (Se
5 2020 1020 4066/2 |[KUMAR ¥ Ino. 2020-02-10 at




[ 020 BEHERA 22 No-
1)
[ (Se
4214474/ |11.02.2 ?gég}2 B. C. . ;gURT Order Dtd. at
6 12020 020 PANDA . . 2020-02-10 No-
020 22
1)
42 14475/ [11.02.2 ["E(E)~ COURT | der Dtd WRIT éie
2 12020 lo20 3697/2 R.CH. ROUT |[C. NO. 2020-02-10 BRANC |~
020 22 H-8
39)
N _ (Se
42 114476/ |11.02.2 [WE(C)~ |M/S.ABHAYA COURT |5 ger Dtd. at
8 12020 1020 4064/2 |KUMAR €.0. MO 15020-02-10 No-
020 BEHERA 22
39)
N _ (Se
4214477/ 111.02.2 ggég;z sc. manI o ;gURT Order Dtd. at
9 2020 020 e : : 2020-02-07 No-
020 22
39)
- _ (Se
43114478/ 11.02.2 ?56(2)/2 P. R. c EgURT Order Dtd. at
0 [2020 020 NAYAK : : 2020-02-10 No-
020 22
39)
- _ (Se
4314479/ 11.02.2 ?gég;z sc. manI o ;gURT Order Dtd. at
1 2020 o020 e : : 2020-02-07 No-
020 19
39)
- _ (Se
4314480/ |11.02.2 ?552}2 R ;gURT Order Dtd. at
2 [2020 020 : : 2020-02-06 No-
020 19
39)
[ (Se
WP (C) - COURT
43114481/ (11.02.2 Order Dtd. at
s 2020 loze 4714/2 |[RABI SAMAL |C.O. |NO. 50200210 o
020 22
39)
R _ (Se
4314482/ 11.02.2 fg£8>2 sc. manI o ;gURT Order Dtd. at
4 [2020 020 e : : 2020-02-07 No-
020 19
39)
- _ (Se
4314483/ |11.02.2 ?gégg/ I ;gURT Order Dtd. at
5 2020 020 : : : 2020-02-10 No-
2004 19
39)
N _ (Se
4314484/ 11.02.2 §z£§>2 sc. manI o ;gURT Order Dtd. at
6 12020 020 e : : 2020-02-07 No-
020 19
39)
[ (Se
4314485/ |11.02.2 ?g£§>2 s c. pant o ;gURT Order Dtd. at
7 12020 o020 e : : 2020-02-07 No-
020 19
39)
143 [14486/ [11.02.2 [wP(C)- [K C MAJHI [C.O. [COURT |order Dtd. (Se




2020 020 3250/2 NO. 2020-02-06 at
020 19 No-
39)
_ (Se
14487/ |11.02. ?g£§>2 S.C. PANI ;gURT Order Dtd. at
2020 020 T : 2020-02-07 No-
020 19
39)
_ (Se
14488/ (11.02. ggig>2 K C MAJHI ;gURT Order Dtd. at
2020 020 : 2020-02-06 No-
020 19
39)
CMAPL- COURT (Se
14489/ |11.02. 469/20 B. K. NO Order Dtd. M.J.C |at
2020 020 LENKA : 2020-02-10 No-
16 19
3)
_ (Se
14490/ (11.02. ?gig>2 S.C. PANI ;gURT Order Dtd. at
2020 020 T : 2020-02-07 No-
020 19
3)
_ (Se
14491/ (11.02. ?§£S>2 K C MAJHI ;gURT Order Dtd. at
2020 020 : 2020-02-06 No-
020 19
3)
_ (Se
14492/ |11.02. §g£8>2 T.R. DAS ;gURT Order Dtd. at
2020 020 T : 2020-02-10 No-
020 19
3)
_ (Se
14493/ (11.02. g§£§>2 K C MAJHI ;gURT Order Dtd. at
2020 020 : 2020-02-06 No-
020 19
3)
(Se
14494/ |11.02. ??/201 P.N. ;gURg Order Dtd. at
2020 020 BEHERA . 2020-02-07 No-
9 OLD
3)
WP (C) - COURT wriT | (5
14495/ (11.02. 6926/2 S. NO Order Dtd. BRANC at
2020 020 MOHARANA : 2020-02-10 No-
010 22 H-3
13)
WP (C) - COURT (Se
14496/ |11.02. 4174/2 M/S.S.P.BA O Order Dtd. at
2020 020 RIK : 2020-02-10 No-
020 22
13)
_ (Se
14497/ (11.02. ?2/201 MOHAN ;gURg Order Dtd. at
2020 020 BEHERA . 2020-02-07 No-
9 OLD
13)
_ (Se
14498/ |11.02. ?52(?/2 DURGA ;gURg Order Dtd. at
2020 020 020 MISHRA OL]‘D 2020-02-07 No-

13)




WP (C) -

COURT

(Se

14499/ |11.02. TAPAN Order Dtd. at
2020 020 4175/2 loua1n NO- 15020-02-10 No-
020 22
13)
_ (Se
14500/ [11.02. 1052(8)/2 DURGA ;gURT Order Dtd. at
2020  |020 MTSHRA . 2020-02-07 No-
020 22
13)
_ (Se
14501/ |11.02. ?5;2;2 TAPAN EgURT Order Dtd. at
2020 (020 SWATN : 2020-02-10 No-
020 22
13)
_ (Se
14502/ [11.02. ?2‘2/20 J.J. ;gURT Order Dtd. at
2020 (020 PARIDA : 2020-02-07 No-
19 19
13)
WP (C) - COURT (Se
14503/ |11.02. 42482 ANIL KUMAR O Order Dtd. at
2020 (020 DAS : 2020-02-10 No-
020 22
13)
WP (C) - COURT (Se
14504/ (11.02. 42192 DURGA NG Order Dtd. at
2020  |020 MTSHRA . 2020-02-07 No-
020 22
13)
WRIT
BRANC | (Se
WP (C) - H at
23285/ éééoz' 15904/ |B. BEHERA EgURg 2g§§fogfﬁé (DIVI |No-
2019 . SION |108
BENCH |)
)
WP (C) - |ASHISH COURT wriT | (o€
14506/ |11.02. Order Dtd. at
5020 020 4060/2 |KUMAR NO. 2020-02-10 BRANC |~
020 NAYAK 22 H-5 43)
_ (Se
14507/ (11.02. Vggl(g)/2 K ¢ MAJHI ;gURT Order Dtd. at
2020 1020 : 2020-02-06 No-
020 19
47)
_ (Se
14508/ [11.02. 223((6:)/2 ok Das ;gURT Order Dtd. at
2020  |020 R : 2020-02-10 No-
020 19
47)
_ (Se
14509/ |11.02. V3U§1((9:>2 K ¢ MAJHI ;gURT Order Dtd. at
2020 1020 : 2020-02-06 No-
020 19
47)
WP (C) - COURT wriT | (5€
14510/ (11.02. 4060/2 K. K. JENA NO Order Dtd. BRANC at
2020  |020 020 oy 2020-02-10 gos  |No-

47)




WA-

COURT

(Se

14511/ (11.02. S.K. Order Dtd. at
2020 020 660/20 g1 ouar, NO- 15020-02-07 No-
19 19
47)
_ (Se
14512/ (11.02. fgég}z M. R. ;gURT Order Dtd. at
2020 020 ROUTRAY ) 2020-02-10 No-
020 22
47)
_ (Se
14513/ |11.02. ?§£§>2 K ¢ MAJHI ;gURT Order Dtd. at
2020 020 : 2020-02-06 No-
020 19
47)
_ (Se
14514/ (11.02. ?55?;2 S. K. ;gURT Order Dtd. at
2020 020 SAMAL ) 2020-02-10 No-
020 22
47)
(Se
14515/ |11.02. ?§£§>2 K ¢ MAJHI ;gURT Order Dtd. at
2020 020 : 2020-02-06 No-
020 19
47)
WP (C) - COURT wriT | (S
14516/ (11.02. 3929/2 N. K. ROUT NG Order Dtd. BRANC at
2020 020 . . : 2020-02-10 No-
020 22 H-4
37)
_ (Se
14517/ |11.02. §§3§O2 H.K. PATRA ;gURT Order Dtd. at
2020 020 T : 2020-02-10 No-
0 23
37)
_ (Se
14518/ (11.02. ?gég;z B. BEHERA ;gURT Order Dtd. at
2020 020 . : 2020-02-10 No-
020 22
37)
(Se
14519/ |11.02.2 |CRLMA- M.N. ;gURT Order Dtd. at
2020 020 6/2020 |MOHANTY : 2020-02-07 No-
23
37)
WP (C) - COURT (Se
14520/ (11.02. 41352 M/S.A.PATT NO Order Dtd. at
2020 020 ANATIK : 2020-02-10 No-
020 22
37)
(Se
CRLA- COURT
14521/ |11.02. Order Dtd. at
5020 020 91/202 |GAGAN ROUT NO. 2020-02-10 No-
0 23
37)
_ (Se
14522/ |11.02. ?sé§>2 K. N. EgURT Order Dtd. at
2020 020 SAHOO : 2020-02-10 No-
020 22
37)
14523/ [11.02. §§3§62 5 C. BARAL EgURT Order Dtd. (ie
2020 020 0 T 23' 2020-02-10 Eo—




[ | 37)

_ (Se

4714524/ |11.02. stég)m K. N. ;gURT Order Dtd. at

6 [2020 |020 SAHOO : 2020-02-10 No-
020 22

37)

- _ (Se

4714525/ (11.02. ngé?/z P. L. ;gURT Order Dtd. at

7 12020 020 MISHRA : 2020-02-10 No-
020 22

37)

i CRLA- COURT (Se

4714526/ (11.02. 971/20 HARIHARA O Order Dtd. at

8 [2020 020 SUNDRA : 2020-02-04 No-
19 23

37)

- _ (Se

4714527/ |11.02. Yﬁég)m B. K. ggURT Order Dtd. at

9 |2020 020 BARTK : 2020-02-10 No-
020 22

37)

[ (Se

4814528/ (11.02. ?52((9:)/2 M. R. ;gURT Order Dtd. at

0 [2020 020 ROUTRAY : 2020-02-10 No-
020 22

37)

[ CRLREV (Se

4814529/ 111.02.2 |- GANESH ;gURT Order Dtd. at

1 |2020 020 840/20 |SAHOO 3 2020-01-28 No-

19 37)

N WP (C) - COURT wriT | (o€

48114530/ |11.02. 4173/2 TAPAN O Order Dtd. BRANC at

2 2020 020 SWAIN : 2020-02-10 No-

020 22 H-6

26)

[ CRLREV (Se

4814531/ 11.02.2 |- GANESH ;gURT Order Dtd. at

3 2020 020 840/20 |SAHOO : 2020-01-28 No-
23

19 26)

N _ (Se

48114532/ |11.02. ?g;g)/2 B. K. DAS ;gURT Order Dtd. at

4 2020 020 - . 2020-02-10 No-
020 22

26)

[ CRLREV (Se

48 (14533/ |11.02. - DR Order Dtd. at

5 2020 [020 772720 |F-K- PATRI (J)  |2020-02-03 No-

19 26)

N _ (Se

4814534/ |11.02. ?gég)/z B. K. ;gURT Order Dtd. at

6 |2020 020 BARTK : 2020-02-10 No-
020 22

26)

[ CRLREV (Se

4814535/ 11.02.2 |- T.K. COURT |0Order Dtd. at

7 |2020 020 757/20 |MISHRA NO. 7 |2020-02-03 No-

19 26)

48(14536/ [11.02.2 [wp(C)- © R DAS COURT |order Dtd. WRIT |(Se

8 [2020 1020 4548/2 [0 © NO. 2020-02-10 BRANC |at




- 020 22 H-2  |No-

45)

[ CRLREV (Se

4814537/ (11.02.2 |- S.N. c COURT |Order Dtd. at

9 [2020 |020 671/20 |SHARMA ¥ N0, 3 |2020-02-10 No-

19 45)

[ CRLREV (Se

4914538/ 11.02.2 |- D.N. . DR Order Dtd. at

0 [2020 020 670/20 [KUANAR : (J) 2020-02-10 No-

19 45)

N WP (C) - COURT wriT | °€

49114539/ |11.02.2 4548 /2 SUMANTA c N Order Dtd. BRANC at

1 |2020 020 DAS : : 2020-02-10 No-

020 22 H-2

45)

[ CRLREV (Se

4914540/ 11.02.2 |- DR Order Dtd. at

2 12020  |020 670/20 [F-K+ ROUT 1C.0- 1 g 15020-02-10 No-

19 45)

N WP (C) - COURT wriT | o€

49114541/ |11.02.2 4540 /2 SUMANTA c N Order Dtd. BRANC at

3 2020 020 DAS : : 2020-02-10 No-

020 22 H-2

45)

[ CRLREV (Se

4914542/ 11.02.2 |- 5 bas . COURT |0Order Dtd. at

4 |2020 020 592/20 |°° ¥ N0, 7 |2020-02-10 No-

19 45)

N WP (C) - [NANDA COURT wriT | o€

49114543/ (11.02.2 Order Dtd. at

5 12020 020 3927/2 |KISHORE C. NO. 2020-02-10 BRANC No-

020 ROUT 22 H-4 °

37)

N _ (Se

4914544/ 11.02.2 1‘759(?/2 P. K. . ;gURT Order Dtd. at

6 [2020 020 MOHANTY : : 2020-02-10 No-
020 22

37)

R _ (Se

4914545/ |11.02.2 Zgg(?/g P. K. . ;gURT Order Dtd. at

7 |2020 020 MOHANTY : : 2020-02-10 No-
020 22

37)

[ CRLREV (Se

49114546/ |11.02.2 |- R.K. BARIK |c ;gURT Order Dtd. at

8 [2020 020 71/202 [°°5 : : 2020-02-10 No-
23

0 37)

[ CRLREV (Se

4914547/ 11.02.2 |- v . pasH o ;gURT Order Dtd. at

9 [2020 |020 75/202 [ : : 2020-02-10 No-
23

0 37)

[ CRLREV (Se

501(14548/ |11.02.2 |- b K. SAMAL |c ;gURT Order Dtd. at

0 [2020 020 79/202 |75 : : 2020-02-10 No-
23

0 37)

|50 [14549/ [11.02.2 [CRLREV [K.C. lc.0. |[cOURT |order Dtd. (Se




1 [2020 o020 - TRIPATHY NO. 2020-01-27 at
20/202 23 No-
0 37)
[ WRIT
BRANC | (Se
WP (C) - COURT H at
20 23280/ 32602'2 2912/2 [B.K. DAS  [C.O. |NO. %%fogffé (DIVI |No-
020 17 SION |106
BENCH )
)
(Se
CRLREV
5014551/ [11.02.2 - R pasH c.o. kot lorder pta. o
3 12020 1020 247202 MR- -0 N0 620-02-10
23 106
0
)
(Se
CRLREV
50|14552/ |11.02.2 |- R.K. c o o l® lorder ptd. o
4 12020 1020 24/202 |MOHABHOI -0 MO 000-02-10
’ 23 106
)
(Se
CRLREV
COURT at
5014553/ 11.02.2 |- Order Dtd.
5 12020 1020 17/202 [P+ EADASHE [C.O0. INO. 1,504 0o 10 No
23 106
0
)
(Se
50 14554/ |11.02.2 |CRDREV COURT |5 ger Dtd. at
> one 556 - G. SUNDARA [C.0. No. |orfeF Dt No-
3/2020 23 106
)
(Se
RPFAM- at
5014555/ [11.02.2 COURT |0rder Dtd.
7 12020 1020 19/201 |PRAKASH €-0- INo. 9 12020-02-07 No-
9 106
)
CRLA CRIMI |(Se
5014556/ [11.02.2 GENE Order Dtd. NAL at
8 12020 1020 632/20 P.K.BARIK |p;, 2016-06-20 APPEA |No-
15
L 5)
R WP (C) - COURT (Se
50(14557/ 11.02.2 |70 )" R. K. co. o Order Dtd. at
9 2020 020 BARTK 0 NO- 000-02-11 No-
020 22
5)
[ _ (Se
5114558/ [11.02.2 ?53(5)/2 R. K. c.0 ;gURT Order Dtd. at
0 12020 1020 BARTK -0 NO- 000-02-11 No-
020 22
5)
B _ (Se
5114559/ |11.02.2 ggég;z R ;gURT Order Dtd. at
1 12020 1020 : (0. NO- 1 620-02-10 No-
020 19
5)
5114560/ [11.02.2 |wP(C)- |[T.K.AGASTI [GENE | lorder Dtd. (Se




2 [2020 o020 2640/2 RAL 2020-01-27 at
020 No-
5)
[ (Se
WP (C) - WRIT
51 14561/ |11.02. GENE Order Dtd. at
3 2020 (020 3150/2 1S.C. DASH |ppy 2020-03-05 BRANC |yo-
020 H-1
30)
[ (Se
WP (C) -
51114562/ |11.02. GENE Order Dtd. at
4 2020 [020 14870/ |D.SAMAL gy 2019-08-13 No-
2010
30)
[ (Se
WP (C) - WRIT
5114563/ (11.02. GENE Order Dtd. at
5 2020|020 1940/2 1J.C.BARAL  |ppy 2019-02-25 BRANC INo-
003 H-6
26)
[ WRIT
BRANC |(Se
WP (C) - H at
5114564/ |11.02. GENE Order Dtd.
1011/2 |ANIL SAHOO (DIVI |No-
6 [2020 020 020 RAL 9999-12-31 ston |iie
BENCH |)
)
(Se
WP (C) - WRIT
51 14565/ (11.02. GENE Order Dtd. at
7 2020 |020 6871/2 |S.SWAIN RAL 2014-09-29 BRANC o
003 H-7
48)
T (Se
WP (C) - WRIT
51 (14566/ |11.02. GENE Order Dtd. at
8 2020 (020 13183/ 1S.SWAIN lpap, 2014-09-29 BRANC No-
2005 H-3
11)
[ (Se
WP (C) - WRIT
51 14567/ (11.02. GENE Order Dtd. at
9 2020|020 13005/1S.SWAIN gy 2014-09-29 BRANC No-
2005 H-2
8)
R _ (Se
52114568/ |11.02. 233532 S . ROUT GENE Order Dtd. at
0 2020 020 : RAL 2019-12-06 No-
019
8)
[ (Se
52114569/ (11.02.2 |[ELPET- J.P.KAR GENE Order Dtd. at
1 |2020 020 3/2019 “° 7 RAL 9999-12-31 No-
8)
R _ (Se
52114570/ |11.02. ?gé?;o = C.DAS GENE Order Dtd. at
2 [2020 o020 i RAL 2020-01-27 No-
20
8)
R ITA- (Se
52|14571/ 11.02.2 |7c°° ) [B.M.PRIYAD |GENE Order Dtd. at
3 2020 (020 . ARSHINT RAL 2019-11-20 No-
8)
52[14572/ [11.02.2 [ITA- [B.M.PRIYAD |GENE lorder Dtd. [(Se




2020 |o020 6/2013 |ARSHINT RAL 2019-08-28 at
No-
8)
ITA- (Se
14573/ [11.02.2 | o*°  |B.M.PRIYAD |GENE Order Dtd. at
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